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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 841 OF 2024

IN THE MATTER OF:
ANUPAM VERMA ... APPLICANT
VERSUS
STATEOFU.P.&ORS. ... RESPONDENT(S)
INDEX
S. PARTICULARS PAGE NO.
NO.
1. Affidavit on behalf of Respondent No. 2, U.P. 1-5
Pollution Control Board
2. ANNEXURE R2/1: 6-7

A copy of the Joint Committee Report dated
25.10.2024
3. ANNEXURE R2/2: 8-11

A copy of letter communications between

UPPCB and Respondent No. 4

THROUGH
DATE: 26.10.2024 %@’“
PLACE: NEW DELHI
STHAVI ASTHANA
ADVOCATE FOR UPPCB

C1/131 MOTI BAGH, SHANTI PATH,
NEW DELHI-110021

(M): 9711116034

(E): STHAVIASTHANA @GMAIL.COM
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PRINCIPAL BENCH, NEW DELHI

Original Application No. 841 of 2024

IN THE MATTER OF;

Anupam Verma Applicant
Versus

State ofUP. .. Respondent(s)

STATUS REPORT ON BEHALF OF THE RESPONDENT
NO.-2, UTTAR PRADESH POLLUTION CONTROL
BOARD, IN COMPLIANCE TO THE ORDER DATED
14.10.2024 PASSED BY THE HON’BLE NATIONAL GREEN
TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

I, Dr. Umesh Chandra Shukla aged about 50 years S/o Shri P.

a

AMBR ISH KUM AgShukla presently at Lucknow, do hereby solemnly affirm and

' ADVOGATE & NOTARY
' vill. Devi Ganj, Anaiyatate as under:

adampur. Janubi, Lucknow
3\{] ? Q \ “\/\,\1. That I am Regional Officer of Uttar Pradesh Pollution Control
Board (hereinafter “UPPCB™), Lucknow. I say that I am fully

conversant with the facts of the case and competent and

authorised to swear the present Affidavit.
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2. That this Hon’ble National Green Tribunal, Principal Bench,
Lucknow Bench (hereinafter “Hon’ble Tribunal®) vide its order
dated 03.09.2024 in the captioned matter had directed the Joint
Committee comprising the District Magistrate Barabanki,
D.G.M & Regional Head, APEDA, and Regional Officer,
UPPCB to wvisit th;: site, collect relevant information and
submit factual report within one month.

3. That in compliance to the above direction the report of the
Joint Committee had carried the inspection on 19.09.2024 and
the same has been filed by the UPPCB on 07.10.2024
supported with an affidavit. The Joint Committee report has

also been filed by the District Magistrate Barabanki on

05.10.2024 in pursuance to the order passed by this Hon’ble
Tribunal as a Nodal Officer. A copy of the Joint Inspection
Report dated 19.09.2024 is already been on record.

A! \r}f\ 4.  That further it is most respectﬁilly submitted that after perusing
AMBRISH KUMAK

ADVOGATE & NOTARY . <2id Joint Committee report this Hon’ble Tribunal has
vill. Devi Ganj, Anaiya

adampur., Janubi, Lucknow

3\ ) \ b\ —u\,\ passed the f?llowmg directions.

g

1 Joint ‘Committee Report, on an affidavit sworn by
respondent 2 has been filed in Tribunal today, which shows

that substantially proponent is complying with consent and

¥
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other conditions but there is no specific report on the
question, whether greenbelt has been maintained or
plantation as stipulated in consent has been done. In this
regard, specific report shall be submitted within 10 days.

2. List for further consideration on 07.11.2024.

5. That in cornpliance‘ to the order dated 14.10.2024 a Joint
Committee comprising the representatives of District
Magistrate Barabanki, D.G.M & Regional Head, APEDA, and
Regional Officer, UPPCB, has carried the inspection of
Respondent No.-4, M/s Fair Exports (I) Pvt. Ltd. (Previous
Name-M/s Amroon Foods Private Limited), Agasan Road,
Kursi, Uttar Pradesh on 25.10.2024. A copy of the Joint
Committee Report dated 25.10.2024 is being attached herewith

as Annexure No-R2/1.

6. That relying upon the Joint Inspection report dated 25.10.2024

it is to submitted here that the Respondent No.-4, M/s Fair

\
A \\/\/\E\xports (1) Pvt. Ltd. (Previous Name-M/s Amroon Foods

AMBRISH KUMAK

ADVOCATE & NOTARY : it
"~ 'Vill. Devi Ganj, Anaiya Private Limited) has produces 80 MT/day of frozen meat by

Adampur. Janubi, Lucknow
3\5/{ K ) \ 'L/L/\ slaughtering 750 cattle/buffalo and 750 sheep/goat per day.

7. That further in light of the order dated 14.10.2024 passed by
&

g

this Hon’ble Tribunal and in pursuance to the compliance of

%
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the conditions as mentioned in Consent issued by the UPPCB,
the UPPCB has sent a letter to the Respondent No.-4 on
18.10.2024. The reply of the said letter has been sent by the

Respondent No.-4 on 22.10.2024. The copies of the said letter

are collectively being attached herewith as Annexure No.-
- :

8. That it is pertinent to mention here that in pursuance to the
letter dated 22.10.2024 sent by the Respondent No.-4, a Joint
Committee has also verify regarding the green belt area during

joint inspection. During inspection and verification it is found

0T
# %/9? A A that green belt has been developed with trees, plants and green
i J:’A {a K ien
\ { | : Notee parks which is more than the 33 percent of the total area, i.e.
G) '\f’ i\u ‘.1 8t) 3 i){ 'Jiv f
. 41,762.9 Sq.Mt., out of total land area, i.c. 104,697 Sq.Mt. The
;&,

photographs taken during the inspection regarding the green
belt is attached with the Joint Inspection Report.
9. That the above status report on behalf of the Respondent No.-2,

\ % Uttar Pradesh Pollution Control Board, is submitted herewith

AMBRISH KUMAK
ADVOGATE & NOTARY  before this Hon’ble National Green Tribunal, Principal Bench,

' Vill. Devi Ganj, Anaiya NOTARY

Adampur. Janubi, Lucknow o, o o as =% for kind perusal and consideration.

KyICRE
\
| D ONENT
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VERIFICATION:

NOTAR MOTARY
Verified at MQ on this 2g¥day of October, 2024 that the

contents of the above affidavit are true and correct to the best of

my knowledge and belief and nothing material has been concealed

Dm

therefrom.

AMBRISH KUMAK
ADVOCATE & NOTAR Y
Vill. Devi Ganj, Anaiya

Adampur. Janubj, Lucknow

a\me\v\

Sa

L :""W and idehti deponent
© has signed/put-T.1\ before me
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Annexure No.-R2/1
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R i 1. loint Committee Report, on an affidavit sworn by respondent 2 has been filed in Tribunal
today, which shows that substantially proponent is complying with consent and other conditions but there
is no specific report on the question, whether greenbelt has been maintained or plantation as stipulated in
consent has been done. In this regard, specific report shall be submitted within 10 days. 2. Ust for further
conslderation on 07.11.2024......."7
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TETR wEETT g  Ra st T R 9 e shoto Tiem—ed /2024 SO
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Annexure No.-R2/2
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* 1. Joint Committee Report, on an affidavit sworn by respondent 2 has been filed in Tribunal
today, which shows that substantially proponent is complying with consent and other conditions
but there is no specific report on the question, whether greenbelt has been maintained or
plantation as stipulated in consent has been done. In this regard, specific report shall be submitted
within 10 days.

2. List for further consideration on 07.11.2024......"
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*PICUP Bhawan, 4th, B-Block Vibhuti Khand, Gomiti Nagar, Lucknow-226010 *fiwa wam, ol o, f-&0F, 70l 97, Fae—228010
Email: rolucknow@uppch.in
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FAIR EXPORTS (INDIA) PVT. LTD.

GOVERNMENT RECOGMISED TRAIDNNG HOUSE_ CiM UBYSO0MHY S PTCOS3177
(EXPORTERS OF FRESH CHILLEDYFROZE N POOUS, GARMENTS 8 OENERAL COMMOMTIES)
Regasterad Office - 501, Madhive. Bandm Kurla Complex, Bandra East, Mum bal-400 051
Tel. : #91-22-265901 TOB0Bl + Fax : +91-22-26592326 + Emai | : exporisis fairexporis.net

Subject: Submission of Spacific Report on Greenbeit Maintenance Compliance

. K12So

The Regional Office,
Uttar Pradesh Pollution Control Board, 1240 r-E-Q-'

Lucknow

Date: 21-10-24
Respected Sir/Madam,

With reference to your query numbered M—841/2024, regarding the compliance with greenbelt and
plantation conditions, we would like to submit the following detailed information for your kind
consideration:

1. Greenbelt Area and Maintenance:
. Total Land Area: 104,697.0 sq. meters
. Total Built-Up Area: 28,928.17 sq. meters

. Total Greenbelt Area: 41,762.9 sq. meters, which constitutes 39.88% of the total
land area, exceeding the stipulated requirements.

- Total Road Area: 15,430.71 sq. meters
. Total Open Area: 18,575.22 sq. meters

The greenbelt has been developed as per the approved layout plan, ensuring adequate plantation
and landscaping. Regular maintenance and monitoring of the greenbeit are being carried out,
including watering, pruning, and replacement of saplings wherever necessary. Additionally, native
andpouuthnmhmmmmtsmhshmhﬁnuﬁlﬁuﬂmmmhﬂmrakqmﬂwmd
environmental sustainability.

fa-ol

L 8

" Y " Corporate Office 20/1 Shte IV, Industrial Area, Sahibabad, Ghaziabad — 201 010, Uttar Pradesh
| Tel.: 91- 120 4672400 /401, Fax: +91- 120 - 4374545, 2771125

- 1310/6,7,9,11 Kursi- Agasan Road, Kursl, Barabankd -225302, Uttar Pradesh

Tel : 451 9539013611, 491 9839804222
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FAIR EXPORTS (INDIA) PVT. LTD.

(EXPORTERS OF FRESH CHILLEDFROZE N FOODS. GARMENTS & GENPRAL COMMODITIE <)
Rogistorad Ofice : 501, Madhive, Bandm Kuria Complex, Bandra East, Mum bai<00 051
Tel, : #+91-22-26590 1 T&BOE] + Fax : +91-22-26592326 + Emall :exportuiii fntrexporis.ned

2. Plantation Compliance:

. MMMMUMHWHMWtWMM%
have planted a variety of trees, shrubs, and ground covers that align with the prescribed guidelines
for greenbelt development.

3. Map for Reference:

. memmhmnmwﬂmmlmwnmhmuﬂmmmu
mmmhmm.ﬂumpmmmmmbﬂtmmﬂ
the distribution of the plantation across the premises.

mmﬂlmmmmlmmmwmmw
commitment to environmental compliance and greenbelt maintenance. Should you require any
further details, we are ready to provide them promptly.

Thank you for your attention to this matter,

Yours sincerely,

Lijo Alappatt

General Manager

Fair Exports (Indig) Pvt Ltd
Lucknow (UP)

Corporate Office :20/1 Site IV, Industrial Area, Sahibabad, Ghariabad - 201 010, Uttar Pradeth
Tel:91- 120 -4672400 /801, Fax: +91- 120 - 4374545, 2771125
Factory: 1310/6.7,9,11 Kursi- Agasan Road, Kursi, Barabanki -235302, Uttar Pradesh
Tel : 491 9830013611, +91 9839804722
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(GREEN BELT PLAN)

Client:

FAIR EXPORTS (INDIA) PVT.LTD
TN 0TI BN D0 TN 1310 Ga, 1310 ma,

63Ba, 27.7.7.5.5. 5. 5. %

B3ka , 91,60, 61,

50(1), 58(2), 82, 64, 13{°, 1319 ¥, 30 130
KURS! BARABANKI ( U.P) PIN- 225302

- P

ANUJ KUMAR DI}{ITi

STHUCTURE ENGINEER
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